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MR. SPEAKER: Question Hour is 
over. . ' 

WRITTEN ANSWERS TO QUES-
TIONS 

Absorption of Census Employees 

*43. SHRI R. K. MHALGI: 'Will 
the Minister of HOME AFFAIRS be 
pleased to lay a statement showing; 

(a) the total number of employees 
appointed for the purpose of carrying 
out the work of the census of 1981 by 
various State Governments; 

(b) whether it is a fact that the 
employees so appointed without ab-
sorbing them into various Govern-
ment projects are. being threatened 
foOr the termination of their serviceS 
by the State Governments; and 

(c) the directives issued by the Cen_ 
tral Government to the State Gov-
ernments in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (a) a~d (b). The actual 
Census Operations are earned out 
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through the State Governments. In 
Ol'der to 'provide assistance at the 
District, SUb-Division aIlld other le-
vels, certain clerical staff was sanctio· 
ned from 1-8-1979 on a specified pat-
term of 1 UDe, 1 LDe and 1 Class IV 
official at the District level . and 
1 UDC' or 1 LDC at the Sub-
Division, Tehsil and Municipal 
levels. These posts were created 
by the State Governments as 
part of their departmental' hierarchy -
but expenditure on these posts is met 
by the Central Government. Appoint-
ments to these posts were made by the 
State Governments either by adjust-
ing officials already in position Or by 
fresh recruitment. Details of appoint-
ments made are not available. Since 
the work connected with the enume-
ration was to be completed within a 
speCific period, these posts. were .:re-
ated temporarily and cases to exist 
from 31-5-81. The absorption of such 
employees on retrenchment has to be 
considered by the State Government. 

(c) No directives have been issued 
by the Central Government. 

Setting up of Cold Rolling Mill Com. 
plex at Orissa 

·44. SHRIMATI JAYANTI PATNA_ 
IK: Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether his Ministry has recei-
ved an application from the Industri-
al Promotion and Investment Corpora_ 
tion of Orissa Ltd. for setting up of 
a Cold-Rolling mill Complex at 
Orissa; 

(b) whether the above application 
is under consideration of Government; 

(C) if so, the expected time of issue 
of the letter of intent for opening the 
Cold-Rolling Mill Complex there; and 

~ (d) the details about the 'Progress 
:made SO far? 

THE MINISTER OF INDUSTRY 
AND LABOtffi (SHRI NARAYAN 
DA'IT TIWARI): (a) Yes, Sir. The 
~1ication was received on 13-10-
1980. 

(b) to (d). After carefUl considera-
tion of the application. a prima-facie 
rejectiC»l. letter was issued to the ap-
plicant On 30-12-1980 on the ground 
that adequate capaCity had already 
been licensed in the proposed line of 
manufacture and there was no scope 
far creation of more capacity in this 
field. The application was finally re-
jected by the Department of Steel on 
23-2-1981. 
Foreign Nationals Problem in A sam 

*46. SHRI GHULAM RASOOL 
KOCHACK: 

SHRI ATAL BIHARI 
VAJPAYEE: 

Will the Minister of HOME AFFA-
IRS be pleased to state: 

(a) whether Assam agitators had 
forwarded modified draft to the Cen-
tre on its latest proposal to solve the 
foreign nationals probletr..; 

(b) whether during the month of 
October, 1981 many rounds of talks 
were held between the Union Govern-
ment and the agitators; 

(c) if so, the latest position of 
Assam problem; 

(d) whether any final decision ha3. 
been arrived at; 

(e) whether any White Paper an 
the As~am dispute is being circulated; 
and 

(f) if so, by what ti.me? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) to Cd). The latest proposals of 
AASU IAAGSP on the foreign nation-
als problem in Assam were discu$sed 
with representatives ot AASU/AAGSP 
during talks held at the official level 
from October 29 to Nevember 3, 1981~ 

which ended inconclusively. The agi-
tation leaders were invited for further 
talks to be held at Delhi on Novem-
ber 19, 1981. It was also suggeSted to 
t hem that if the date did not suit 
them another date could be fixed. 
However, in the meantime, they an-
nounced resumption of agItation 




